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C.P No. 1444l (MAH)/2017

Present SHRI M.K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PAMULA MOHAN
MEMBER (J)

NAME OF THE PARTIES Fortune Public Relations P,v1. Ltd

V/s.
Reliance Cornrnunication Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2O16

S. No. NAME DESIGNATION SIGNATURE
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1. Petitioner yet to flle Rejoinder. To be flled today itself.

2. Adjourned to 04.01.2018.

!E:-
BHASKARA PANTULA MOHAN

N4ember(Judiciat)
Date : 19.12.20t7
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NATIONAL COMPAI'IY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 19.12.2017

M.K. SHRAWAT
f4ember (ludicial)


